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National Como3ny Law Tribunal 

Allahnoad Bench 

Allahabad 

CP No. 108(ND)/2012 

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD 

BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 27.09.2016. 

NAME OF THE COMPANY: Smt. Poonam Gupta 

Vs, 

M/s Aj Prakashan Pvt. Ltd. 

SECTION OF THE COMPANIES ACT: L;./s 397/398 of Companies Act, 1956. 

SI, No. 	N:me 	 Reoresentatior, 	Sigfiatue 

kpr. 	 f,Y0- 	Ih-12.5L 

7. 	DT. 	1ekict..9 	c tnA 

GS A-y); I 

N_k): 	 PydAroc-akil 

Order dated 27.09.2016 

CP No. 108(ND)/2012 Shrimati Poonam Gupta Vs. A.J.  

Prakashan Pvt Ltd 

At the request of both the Learned Counsels, matters are 

ordered to be listed on 19.10.2016 for completion of filing of 

copies of synopsis and paper books. 

List the matter on 19.10.2016. 

SH.VSR AVADITANI (Judicial Member) 

SH. H.P. CHATURV DI (Judicial Member) 

Dated 27.09.2016 
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